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- CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR

ORDERS OF THE BENCH

Date of Order: 02.04.2014 (©3: by 201y D
CP No. 35/2013 (OA No. 558/2011)

Mr. Amit Mathur, counsel for petitioners.
Mr. R.B. Mathur, counsel for respondents.

Heard learned counsel for the parties.

C.P. is disposed of 'by a separate order on the separate

sheets for the reasons recorded therein.
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, 22/2013; 23/2013; 24/2013; 25/20'13,,,
26/2013; 27/2013, 28/2013,.32/2013, '33/2013,
34/2013 35/2013, 36/2013 37/2013 and. 38/2013

' 2 Atulesh deel Chlef Commrssrone
Bqumg, Statue:.ClrcIe Jarpur“'t‘ :
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:.);E’(B_y A,dyocf’a;te Shri PiN:Jatti-

© L VERSUS

1 Sumlt Bose Secretary to the Government of
o V.. "Of . Fl-nance Department of Revenue

:.4 CP No 20/2013 in. OA N'o 5J2012
'Ramesh Kumar Sharmva son of Shnw

Sumlt VBotse ;!;
v;‘j?:Mmlstry of Flnance, ,Department Of Revenue,',
2 .-:_Atulesh Jlndel Chlef JCommlssloner of Income Tax .

NCR Bulldmg, Statue Clrcle Jalpur :

i
cef
§

(B Advocaté:ShriR. B,,Majthu SR SRS
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21/2013, 22/2013, 23/2013, 24/201’3, 25/201,3,'
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
-34/2013, 35[2013, 36/2013, 37/2013 and 38/2013..

5 CP No. 21/2013 in OA No.62 2012 ' ‘
Dinesh Kumar Sen s/o Shri Paras Ram Sen, by cast Sen, aged
about 33 .years, Resudent of Plot No 273, V|shva Karma Colony,
Jaipur ‘ :

| o ...‘....Appllcant
(By Advocate Shri P.N.Jatti ) -

‘o

VERSUS

1. Sumlt Bose, Secretary to the Government of Indla,
Ministry of .Finance, Department of Revenue, New
Delhi.

2. Atulesh Jindel, Chief Commlssmner of Income Tax ,
NCR Bwldlng, Statue Circle, Jalpur

‘ e .Res‘pondents
Lo (By Advocate Shri R.B.Mathur ) - '
| 6. CPN0.22/2013'In OAN0.50/2012 - -
Jetendra Singh s/0 Rawat Singh, By cast Rao, a ged about°37
years, r/o E-46, Mazdoor Nagar, Ajmer Road, Jaipur, -~ =
. _ _ : Cverees App_licant
(By Advocate Shri P.N.Jatti ) . ' '
VERSUS »
- 1. Sumit Bose, Secretary to the Government of Indla,

~ Ministry - of Finance, Department of Revenue, New
Delhi. S ,

2. Atulesh deel Chlef Commiissioner of Income Tax ,
NCR Bundmg, Statue Circle, Jaipur -

o S .....Respondents -
(By Advocate Shri R.B.Mathur ) ;

7. CP No. 23/2013 in OA No 55/2012
‘Umesh Chandra Pal s/o Shri Banwari Lal Pal, by cast Pal, aged

about 33 years; r/o HNo 150 Rai Colony, .Hassan Pura-
C,Jaipur, : A -

_ L e Applica.:nt
- (By Advocate ShrilP.N.Jatti )
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21/2013, 22/2013, 23/2013, 24/2013, 25/2013
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36[2013, 37[2013 and 38[2013 '

14

VERSUS

‘o

1. Sumit Bose, Secretary to the Government of India,
Ministry of Finance, ’Department .of Revenue, . New

-Delhi.

2. Atulesh Jindel, Chief

Commnssnoner of Income Tax ,

.. NCR Bu1|d|ng, Statue Clrcle Jaipur

(By‘Advocate Sh_rin.B.Mathur )

e

....'..R'espo'ndents

!

'8. CP N0.24/2013 in OA No.53/2012 .

Anil Sharma s/o Shri Shyam S|

under Sharma, by cast Sharma,

aged about 25 years , Village and post Jahota, Teh. Amer,

Jalpur

(By Adv.ocate Shri;P.‘N.Jatti\ )

1 Sumit Bose Secretary to the Government of India, .

Ministry of Finance,
Delhl

2. .Atulesh Jlnldel

(By Advocate ShriiR.B.Mathur )

|
9. CP No. 25[2013 in OA No. 64[201

- Bhagchand Gothwal s/o Shri
Gothwal, -
Morija, Jaipur

(By Advocate Shri P.N.Jatti )

;VERSUS

Department of Revenue, New

i

Chief Commlssmner of Income Tax ,
NCR Building, Statue Clrcle, Jaipur

N
£

...Respondents

v

'Ram ‘Dhan’ Gothwal by'cast

aged about 29 years , r/o Village Esharwala, Via

....... Applicant

!
1

VERSUS

....... Applicant
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1.

(By Advocate Shri.l?;‘.B.Mathur )

21/2013, 22/2013, 23/2013 24/2013, 25/2013,
/  26/2013, 27/2013, 28/2013,-32/2013, 33/2013,
34/2013, 35/2013, 3 2013 and 38/2013.

Sumit Bose, Secretary to the Government of India, -

Ministry of Flnance, Department of Revenue, New
Delhi. . N

Atulesh Jindel, Chlef Commlssmner of Income Tax ;-
NCR Bundmg, Statue Circle, Jaipur .- :

.....Respondents

10 CP-No. 26 2013 in OA No.52/2012 ‘
-Sarvan Kumar s/o Madan Lal, by cast Harijan, aged about . 34

years, r/

4By Advocate Shrlf P.N.Jattl_ )

1.

(By Advocate Shri R.B.Mathur )

0 Hari Marg, Raigar Basti, Malviya Nagar, Jaipur -
. Cveeres Applicant

VERSUS

‘e

Sumit Bose, Secretary to the Government of Indla,
Ministry Of Flnance Department of Revenue, New
Delhi. .

Atulesh Jl'ndel Chlef Commissioner of Income Tax ;
NCR Building, Statue Circle, Jaipur :

......... Respondents

11. CP No. 27/2013 in_OA No. 51[2012
Leelam Chand s/o Tulsa Ram, by cast Maghwal, aged about

24 years,

(By Advocate Shri P.N.Jatti )

1.

2.

r/o H.No.95, Yasoda Path, Shyam Nagar, Jaipur .
L e Appllcant

VERSUS

Sumit Bose; Secretary to the Government of Indla,
Ministry of Finance, Department of Revenue, New

Delhi.

Atulesh. Jindel,. Chie_f,C.o'mmissiOner of Income TaX ,

'NCR Building, Statue Circle, Jaipur

“.......ReSpONdents
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(By Advocate Shri R.B. Mathur )
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12. CP No0.28/2013 in OA No. 67/2012

i r _ Mukesh Kumar s/o Shyam Lal, by cast Dhanka aged about 37

¥ years r/o A-6, ShIV Nagar, Near Sophia School Ghat gate,
H Jaipur , | : | o

y g e Applicant

(By Advocate Shri P.N.Jatti )

Mt

TR

VERSUS

1. Sumit Bose Secretary‘ to the Government of India,
Ministry »of Finance, Department of Revenue, New

- Delhi. ;
o ‘ ® -
2. Atulesh Jindel, Chlef Commrssroner of Income Tax , -
NCR Buﬂdlng, Statue Clrcle Jaipur . L
. Respondents

(By Advocate Shri R.B.Mathur)

13. CP No.32/2013 in OA No.571/2011
(1) Rajendra Kumar s/o Shri Ram Lal, aged around 40 years, .
- resident of S-5, Ganpat| Nagar, Jalpur

(2) Uttram Kumar son of late Shri Klshan LaI age around .32 .
years, resident of 542, AJmerl Gate ‘Indra Bazar, Jaipur f ' &

(3) Om Prakash Morya son of Shri ArJun Lal, age around 33
years, resident of Nangal RaJawatan Tehsil and Distt. Dausa
(Rajasthan) -

~(4) Surendra Parmar son of Shri Ghanshyam Parmar, age
‘around 32 yea.rs, resident of 42, Shiv Na_gar, Ghat gate, Jaip.ur.

(5) Vikas Sharma son of Shri Babu ‘Lal Sharma age: around 24
yrs., resident of A-4, Deepak Co‘lony, Sheopur, Sanganer,Dlstt
Jaipur. .

(6) Ravi'ASharma son of Shri Gopal Lal Sharma age around 23
years, resident of 11, Govind Nagar, Agra Road, Jaipur




£ CP Nos, 17/2013, 18/2013, 19/2013, 20/2013, - TR 2R
" 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, Loy L

26/2013, 27/2013, 28/2013, 32/2013, 33/2013, .
34 2013, 35/2013, 36/2013, 37/2013 and 38/2013. ".7

¢ (7) Lal Chand Brlonlya son of Shrl Dhanna Lal, age around’ 29 -

years, resident of 24 Kalyan Nagar, Rampura Road, Sanganer,
Jalpur

(8) Rupesh Verma Son of Shrr D|I|p Singh Verma, age around
25 years, resident of 4/116, Malviya Nagar, Jaipur :

(9) Rohit Naruka son of Shri Rajendra Singh Naruka, age
around 21 years, Resident of 750-751, Sanjay Nagar DCM
Ajmer Road, Jaipur

(10) U"sha Devi d/o Ram Charan age around 36 years, resident
of Badia Basti, Statlon Road, Jalpur

(11) Prashant Saxena son of Shri G. P Saxena, age around 26
years, resident. of 4337, Saxena Sadan, Nahargarh Road
Purani Basti, Jaipur.

(12) Naveen Kumar Verma son of Shri Jai Raj Verma, age
around 24 years, resident of 419, Kamla Nehru Nagar, ] alpur

(13) Kanahaiya Lal Sharma son of Prahalad Ra| age around 26

~ years, resident of 249, Mohalla Purohrtan, Amber, Jaipur

(14) Umesh Sharma son of Shr| Purushottam Sharma, age
around 30 years, resident of 2B73, Behind PNT quartrers

Vishwakarma Colony, Jaipur.
....... Appllcants '

(By Advocate Shri Amit Mathur )

VERSUS .

1. Sumit Bose, Secretary, Ministry of Finance, - Department:
of Revenue, North Block, New Delhi,

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,
North Block, New Delhi. .

3. Atulesh Jindal, Chlef Commissiner of Income Tax N. C R.
Building, Statue Circle, Jalpur

L e .»Respondent;s:
(By Advocate Shri R.B.Mathur ) L

14. CP No.33/2013 in OA No.557/2011
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|

(1) Mahaveer Singh Gehlot s/o Shri R.C.S.Gehlot, aged about_
33-years, r/o Village Pokarsakabas Sirsali, Chomu Jalpur

presently working in the Income Tax Department Jalpur

(2). Jyoti Nama (Rajoria) d/o RiL.Rajoria, age about 30 years;
r/o Plot No.13, Ranjeet Nagar, Dadabari, Sanganer, Jalpur
Presently working in the Income Tax department Jaipur.
(3) Hajari Lal Sharma s/o S.L. Sharma, ‘age around 24 years,
R/o Village and Post Neemia, tehSll Rajgarh, Alwar. Presently'
workmg in the Income Tax Depatment Jaipur. :

(4) Kapll Kumar Sharma S/o Shr| A B. Sharma Age around 31 |

years, Resident of D-277, 1Prem Nagar, Jhotwara, Jaipur

' presently worklng in the Income Tax Department Jalpur

45) Sachln Kumar Sharma S/o Late R C. Sharma, Age around-’
29 years, resident of A-239, Madhav Nagar, Opp. Durgapura,
Jaipur. Presently working -in \the Income Tax Department,
Jaipur. ‘

(6) Vasim Akram s/o Shakil Ahmed age around 23 years,
Resident of D-60, Jalupura, Shastrl Nagar, Jaipur, presently
working in the Income Tax Department Jaipur.

(7) Irshad Ali s/o Shri Shokat Ah, Age around 25 years r/o A-
154, Sector 8, Vldyadhar Nagar,, Jalpur presently worklng in

- Income Tax Department Jaipur;-

(8) Shallendra GUJratl s/0 Shri Bajendra Gujrati , age about'35.
years, - resident of 19/220, Gandhl Nagar, Jaipur. Presently

- working in Income Tax Department Jaipur.

\
(9) Shrlram Choudhry S/o Shri Ram Ral Choudhry, age around |
23 vyears, resndent of Vlllage Sanwalia, Chaksu, Jaipur..
Presently working in the Income Tax Department Jaipur.

- (10) Surya Prakash s/o. Shrl Om Prakash age around 25

years, Resident of 35- 36 Sub‘hash Marg, "C- -Scheme, Jalpur
Presently worklng |n the Income Tax Department, Jaipur.

|
(11) Jatin RaJorla s/o Shl"l RanJan Rajona, age around ' 25.

" years, resident:of 4180 Nahargarh Road, Jaipur, presently

working in the Income Tax Department Jalpur

: (12) Kedar Mal Burdak s/o S'\rl G R. Burdak age “around .33

years, - resndent of JunS|ya, PO Etawa Jaipur, . presently

working ln the Income Tax Department Jalpur
: D Appllcants

(By. Advocate Shri Amit Mathur )




CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, . 9
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, - '
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

VERSUS | K
1. Sumit Bose, Secretary, Ministry of Finance, Department
of Revenue, North Block, New Delhi.

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of .
Direct Taxes, Ministry of Finance, Department of Revenue,
North Block, New Delhi.

3. Atulesh deal Chief Commlcelner of Income Tax, N.C.R.
Building, Statue Clrcle Jaipur. ,

e, Respondents
By Advocate Shri R.B.Mathur ) .

15. CP No0.34/2013 QA No. 554/2011

(1) Krishna Agrawal d/o Late M.P.Mcdi, age around 39 years
\,,  resident of 710, Lashkari Bhawan, Sangneri Gate, Jaipur,

presently working in the Income Tax Department, Jaipur.

(2) Parween Jarwal son of B.S.Jarwal, age around 30 years,
resident of 132, Avadhpuri II, Mahesh Nagar, Jaipur. Presently
working in the Income Tax Department, Jaipur.

(3) Vishnu Pareek Son of Shri Ram Babu Pareek, age around
23 years , resident of 58, Printer Nagar, Sita Bari, Tonk Road,
Jaipur, presently worklng in the Income Tax Department
Jaipur. Y

. TS .
RN W

(4) Dilip Kumar Sharma son of Shri Lakhmi Kant Sharma, age
A& around 31 years, resident of 286/29, Phase-I, Dayanand

Nagar, Baiji Ki Kothi, Jhalana Dung, Jaipur. Presently working

in the Income Tax Department, Jaipur. .
(5) Pankaj Kumar son of Devendra Kumar , age around.:23
years, resident of 210, Shubham Vihar, Agra Road, Jaipur:
Presently working in- the Income Tax Department Jaipur.

(6) Neeraj Kumar son of Shri Om Prakash, age around 25
years, resident of 60, Hari Marg, Tonk Road, Jaipur. Presently
working in the Income Tax Department Jaipur.

(7) Surendra Pal son of Shri Munna Lal,age around 26 years,
Resident of 1/19, Topkhana Ka Rasta, Indra Bazar, Jaipur.
Presently working in the Income Tax Department, Jaipur.




' {, CP Nos. 17/2013,-18/2013, 19/2013, 20/2013,
21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.
. N 1

(8) Suresh Kumei":f‘.", Son of | hri;“’;N.L.Verma, age »arouhd§37'

years, rersident of E-265-C, Lal Kothi Yojna, Jaipur, - Presently:
working in the Income Tax Debartment, Jaipur

(9) Rahul Bairwa son of Shri I\JII.L.Bairwa, age around 25 years;
resident of 204-A, Bhagwati Nagar, Kartarpura, Jaipur,
presently working in the In'con"pe Tax Department, Jaipur.
(10) Arjun Lal Verma son of Shri Gopi Ram, age around26
years, resident of - Village andl Post Sirsi, Ward No.12, Jaipur,
- presently working in the Income Tax Department, Jaipur. .

(11) :Rakesh Kumar Sharma son of Shri N.L.Sharma, agé
around 25 years, resident of Village Badi ki Dhani, Muhana,
Sanganer, Jaipur ' : ?

{12) Tarun _.'l.ain‘son of Shri Vimal Kumar Jain, age around 21
years, residentof 6/A, -Panchwati-Colony, Block-C, Sanganer,
Jaipur, o cr '

S Applicaﬁts

~ (By Adi/.ocate Shri ‘Amit Mathuh) | ' | | -

' VERSUS
1. Sumit Bose, Secretary,. ‘Min'istr'yl of Finance, Departm:ent

of Revenue, North Block, New Delhi.

~ 2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,
North Block, New Delhi. e

3. Atulesh Jindal, Chief Commissiner of Income Tax, N.C.R.
Building, Statue Circle, Jaipur. - - o a

‘ = T e ;Résponder{ts
(By Advocate Shri R.B.Mathur ) .

16, CP N0.35/2013 in OA No.558/2011 L
- (1) Chandra Shekhar Sharma son of N.K.Sharma, age around
- 41 years, resident of C-234, Mahesh Nagar , Jaipur, presently

tment, Jaipur -

working in the - Income Tax Dep’@r

(2)‘ Dineéh Chand son_of éh_ri L%:ll_thand, ag!"é aroun'd 28=,__yeé~r_s,
 resident of P.No.1, Girdhar, Vihar;-Ajmer Road, Jaipur-302015. IR
Presently’working in the Income Tax Pepartment, Jalpqr.- T e




4 CPNos, 17/2013, 18/2013, 19/2013, 20/2013, . 11
i - 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, - '

26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
-34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(3) Avon Meena son of N.L. Meena, age around 30 years,
resident of Khajalpur, Chaksu, Jaipur,presently working in the
Income Tax Department Jaipur

(4) Yogendra Kumar Sharma son. of R P.Sharima, age around.
24 years, resident of 53B-4, Kailash Puri, Amber Road, Jaipur ,
presently working in the Income Tax department, Jaipur. .

(5) Ramesh Saini son of Shri B.L.Saini, age around 25 years,
resident of 3/330, Malviya Nagar, Jaipur , presently workmg in
the Income Tax Department Jalpur

(6) Tarun Jain son of Shri V.K.Jain, age around 21 years
Resident of 6A, Panchwati Colony, Sanganer, Jaipur, presently
working in the Income Tax Department Jaipur :

{7) Ashok Kumar Saini, son of Iate Shri J.P.Saini, age around
25 years, resident of Opp. Manish School, Harmada, Jaipur,
presently working in the Income Tax Department, Jaipur. B

-(8) Bajrang lal Meena son of Shri H.P.Meena, Age ‘around 33

years, resident of F-36, Mahesh 'Marg, Jaipur, presently
working |n the Income Tax Department Jaipur. '

(9) Deepak Sain, 'son of Shri Ishwar Lal Saln, age around 23
years, resident of 155, Triveni Nacgar,Palari Meena, Jaiplr.
Presently working.in the Income Tax Department, Jaipur.

(10) Rakesh Kumar Dixit son of late Shri O.M.Dixit, age
around 37 years, Resident of Ward No.22, Madhuban Colony, ,
Bandi Kui, Dausa. Presently working in the. Income Tax
Department, Jaipur. by e '
(11) Amit Prasad Sain, son of Shri Rajendra Prasad Sain, age
around 27 years, resident of B-24, Sonath Vihar, Karni Palace
Road, Vaishali Nagar, Jaipur, presently working in the Income
Tax Department, Jalpur

(12) Pradeep Salnl son of Shri Mahendra Saini, age around

25 years, resident of 36 , Bhagat Vatika, Civil Lines, Jaipur.
Cveens Appllcants

'v

(By Ad_vocaﬁte Shri Amit Mathur )

' VERSUS

1. Sumit Bose, Secretary-, Ministry of Fin'ance,_ . Department
of Revenue, North Block, New:Delhi.




in the Income Tax Department Jalpur
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21/2013, 2272013, 23/2013, 24/2013 25/2013 : o E
26/2013, 27/2013, 28/2013 32/2013, 33/2013‘

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013

2. Dr. Poonam Kishore Saxena Chalrperson Central Board of
Direct Taxes, Ministry of Flnance, Department of Revenue,
North Block, New Delhl l :

3. Atulesh deal Chief Commlssmer of. Income Tax, N. C R.-
Building, Statue Clrcle Jaipur, |

\
r
r
;

- L s Respondents
(By Advocate Shri R.B.Mathur ). | » .

|

17 CP No. 36/2013 in OA No.547/2011

(1) Manoj Kumar son of R.K. Choudhry, age around 31 years -
resident of 13/278, Malviya Nagar Jaipur-302015. Presently

worklng in the Income Tax Department Jaipur.

|
(2) Murlldhar Son of Shrl Ralm LaI age around 25 years
resident of F-278, .L.al Kothi Scheme Jaipur, presently working
in the Income Tax Department Jalpur

(3) Mahaveer Das Balragl son of Shl‘l K.D. Balragl age around '
Near Model Town, -

32 years, resident of 9, Krlshnapurl
Jagatpur Road, Jaipur, prersently workmg in the Income Tax
Department, Jaipur. o

|

(4) Surendra GodIWal son of Shrl Ramesh Godiwal, ade

around 25 years, reSIdent of C-112, Sector 9, Pratap Nagar,
Jaipur, presently working in the Income Tax Department,
Jaipur. L -

(5) Ram Datt D|X|t son of Shri ShlV Datt Dixit, age around 31 )

years, resident of Vatika, Sanganer Jaipur. Presently working

(6) Devendra Slngh Jadu son of Shri
around 34 years, resident of B- 5 Govind Nagar (East), Amber
Road, Jaipur, presently workmg in the Income. Tax
Department Jalpur ’

(7) Subhash Chand Sharma,‘wson of ShrlRPSharma, age"

around 39 years, resident of Brahmpun Ki Gali, Chomu, Jaipur,
presently working in the Income Tax Department Jaipur.

Madan Slngh age |

(8) Suresh,Ku'm'ar son of Shri|
years, .

_ Sohan Slngh age around 27-
resident of 38, Shiv Nagar, Ghat Gate,

presently working in the In’Come Tax Department, Jalpur

(9) Amar Singh - Son of Shr| Chu
resndent of 38, Shiv Shanl'ar C

nnl ‘Lal , age around 41 years

olony, behmd Sophia School

Jaipur .

]
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¥ 7 26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

£} 34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.°

Jaipur, presently working in the. Income Tax Department,
Jaipur. ‘ L "

(10) Narpat Singh son of Shri Ashok Singh, age around_ 27
years, resident of. II/118, I.T.Colony, Jaipur: Presently
working in the Income Tax Department, Jaipur. = . :

(11) Satya Narayan Sharma son of late Shri R.P.Sharma, age
around 35 years, resident of 11, Govind Nagar, Agra Road,
Jaipur. Presently- worklng in the Income Tax Department
Jaipur,
r - (12) Tinku Golecha, son of late Shri: Balchand -age- around 27
years, resident of 6, Nahri Ka Naka, Chandpole Bazar, Jaipur,
presently worklng |n the Income Tax Department; Jaipur.

(13) Ajay Kumar Muhar son Shr| Shyam Lal, age around 39
years, resident of. A-6, Shiv Nagar, Ghat ‘Gate, Jaipur,
presently working in:the Income Tax Department Jaipur

(14) Rajendra Kumar Nakwal son Shri Nath Ram Nakwal age

\. around 25 years, resident of 407, Purani Basti, Chandpole,
“Jaipur, presently working in the Income Tax: Department
Jalpur :

(15) Yogesh Sain son of Shri Ram Lal Sain, age around -29 : _

years, resident of 1364, Parshava Nath Nagar, Near Cheel Gadi. ... ...

Restaurent, Sanganer,Jaipur , presently workmg in the Income

Tax Department, Jalpur ;
(16) Dushyant Saln son of shri Ram LaI Sain, age around 32
years, Resident of 1364, Parshava Nath Nagar, Near Cheel -
Gadi Restaurant, Jaipur . Presently working in the Income Tax
Department, Jaipur. »

2 o s Appllcants

~ (By Advocate Shri Amit Mathur ).

VERSUS

1. Sumit Bose, Secretary, Ministry of Finance, Department
of Revenue, North Block, New Delhi. . -

2. Dr. Poonam Kishore Saxena, Chalrperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue,

North Block, New Delhl

3. Atulesh Jlndal Chief Commlssmer of Income Tax, N. C R.
Bu1|d|ng, Statue Clrcle, Jaipur. .




4 P Nos. 17/2013, 18/2013, 19/2013, 20/2013, ' ' 14
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, S

26/2013, 27/2013, 28/2013, 32/2013, 33/2013, -
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

| N .Respondents
(By Advocate Shri R.B.Mathur ) - . .

18. CP N0.37/2013in OA No.s551201_1 |

o /(1) ‘Kailash Meena son of L. C Meena, age around 40 years,
3 resident of 153, Income Tax CoIony, Jaipur, presently worklng
in the Income Tax DepartmentI Jaipur.

|
(2) Mayur Kumar son of R.K. Chaudhry, age around 27 years
4 resident of G-19, Sidharth Nagar Nand Puri , Jaipur. Presently
i worklng in the Income Tax Department Jaipur.

(3) Uttam B_en_ewal son of1Shr| Lal Chand ‘Benewal, age

around 40 years, resident of D-37, Amritpuri, Ghat Gate,
Jaipur, presently - working in |the Income Tax Department
Jaipur. . :

(4) RaJkumar Benewal son of Shti G.D.Benewal, age around
39 years, resident of Shiv S,hankar Colony, Behind Sophia = .
School,Jaipur, presently worklng in the Income Tax
Department, Jaipur. |

(5) Mahesh Atal son of late Shri i.N.Atal, a'ge around 32
years, resident of 3149, Ralgaron Ki Kothi; Ghat gate, Jaipur.
Presently working in the Income Tax Department Jalpur

(6) Ashok Kumar Sain son of Shr| Ram Kishore Saln age
around 27 years B-66, J.P. Colony, ‘Sector-4, Vldyadhar Nagar,
Jaipur presently work;ng in the Income Tax Department, -
Jalpur

(7) Heera Lal son of Shri Chltar MaI age around 32 years
resident of 168, Nahri Ka Naka; Sikar House, Chandpole Bazar,
~ Jaipur, presently working in the Income Tax Department
- Jaipur. o '

»

(8) Vasudev Sharma son of shri. S L.Sharma , “age around 27.
years, resident of Village Changel Kalan, Teh5|l Chaksu, Jaipur.
Prersently, . worklng in. the Income Tax Department, Jalpur o

. (9) Rahul Kumar Pareek, son of Shr| Prabhu Naraln Pareek
age around 25 years, resident of 54, Shivaji Nagar, Shasri .

- Nagar, Jaipur, - - presently worklng in the Income. Tax
Department Jalpur | : ‘

(10) Mahendra Singh son of Shrn Malaram, age around 33 :
years, rersident of DudowallI Khetrr, Jhun]hunu Presently
working in the Income Tax Department Jalpur ~




' ﬁ CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, S : 15
$: 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, T -
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(11) Surendra Kumar Pival, son ‘of Shri Rem Prasad, age
around 27 vyears, - rersidentof G(3-29, Hasan Pura, Jaipur,
presently working in the Income Tax Department; Jaipur '

(12) Mahaveer Singh son of Shri Kishore singh, age around 29
i years, resident of Kathmana, Malpura, Tonk, presently worklng
41 . inthe Income Tax Department, Jaipur. :
(13) Nihal Chand Sharma son of Shri Radhey Shyam, age
around 32 years, resident of 36,  Sita Ram Puri; Amber Road
Jaipur,

B | } ieesin Appllcants

(By Advocate Shri Amlt Mathur ).

ey

i S

VERSUS

1. Sumit Bose, Seci;etary, Ministry;of Finance, Debartment
\_» of Revenue, North Block, New Delhi. s

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, M|n|stry of Finance, Department of Revenue
North Block, New DeIh|

3. Atulesh Jindal, Chief Commissiner of Income Tax, N. C R.
Building, Statue Clrcle Jaipur.

| LT e ReSpo‘ndent‘fs'
(By Advocate Shri R.B.Mathur ) .

4 19. CP N0.38/2013 in OA No.556/2011 |
(1) Raj Singh son:of Shri Laxman Singh, age around 44 years
resident of 4 Ch 35, Shastri'Nagar Housmg Board, Jaipur

(2) Vinod Bihari: Sharma son of Madan Mohan Sharma, age
around 34 years, reS|dent of Plot No.A-131, Mahesh Nagar, |

Jaipur-302015.

(3) Gyan Chand Phulwaria son of Ram Dhan Phulvaria, efge
around 25 years, resident of 205 -A, Sri Kalyan Nagar | Phatak

Kartarpura, Jaipur.

(4) Naveen Gupta-son of Shr| P'Gupta,l age around %2_6
years, resident of A-168, Tara Nagar, Jhotwara, Jaipur. '

(5) Khushal Chand Kadela son of ShrlNeml Chand , af‘_ge
around 25 years, resident of 814, Shivaji Nagar, Jaipur.

0
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4 CP Nos. 17/2013 18/2013, 19/2013, 20/2013, | ' ' ' | 1

! 21/2013, 22/2013, 23/2013 24/2013, 25/2013, | : o - ' : 6
26/2013 27/2013 28/2013 32/2013 33/2013 e

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013‘

| O Appllcants N R
(By Advocate Shri Amit Mathur ). P %
VERSUS
1. Sumlt Bose, Secretary, Mlnlstry of Flnance Department

of Revenue North Block, New Delhl

2. Dr Poonam Klshore Saxena, Chalrperson, Central Boardf of
Direct . Taxes Ministry of Fmance’, Department of Revenue,
North Block, New Delhi. \ B . :

i .
3. Atulesh Jindal, Chief Commlssmer of Income Tax, N.C.R.
Building, Statue Clrcle Jalpur

- S ...Respondents
(By Advocate Shri R.B.Mathur ) -

ORDéR

.v‘

All these Contempt Petltlons have been flled for the non

. I
compllance of the order of th|s Trlbunal in. OA

, No 47/2012(Kailash Chand Jat Vs UOI) and other connected )

matters which were decided by order dated 17. 10 2012. The
notices were lssued to the respondents The respondents have |
_submltted the reply"and enclosed tlthe‘comphance report dated
24/25" March, 2011 at Anne>!<;l“ure4R/1 No reply by the.

" l
respondents has been filed in CP No.32/2013 in OA

No. 571/2011 ‘However, part es agreed that the reply
submltted in other connected contempt pet|t|ons be treated as.

reply in thlS contempt petition also.

ol s




CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, ' 417
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, o ' t
26/2013, 27/2013, 28/2013, 32/2013, 33/2013, ' ' .
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

2. Since all the conternpt petitions have been filed for the non- - S
compliance of the ‘Grder of the Tribunal dated 17.10.12 in DA
No.547/2011 and%other ‘connectedi.-matters, th'erefore, with'tgh.e
consent of the partles all these contempt petitions are belng
disposed off by a common order. For the sake of convenlence-'fd'i-wz

the facts of Contempt Petition No. 17/2013 in OA No. 47/2012

are belng taken on record i

3 The learned .counsel for the.fpeti'tio'ners S/Shri P.N.Jatti a;n_d,
Amit Mathur subn'\':itted that respOndents have noticompliiied"
\ fully with the orders of the Hon’ble CAT. The learned counsel
for the petltloners submltted that Para 10 of the order is the'-_'«‘ N

operatlve part Wthh is quoted below.

“para 10 : Consequently, these OAs are disposed of in view of the
judgment rendered by the Division Bench of the CAT- -Jodhpur Bench vide
its order dated 14.8.2012 and the judgment of the CAT-Jodhpur Bench -
be treated as part ofthis judgment.” ;

He further argued that the Jodhpur Bench vide |ts order dated
A 14.8. 2012 in OA No.531/2011 and other connected matters

ordered the followmg reliefs:-
“(i) The impugned order dated 31.5. 2011 [Al] is quashed

(ii) The respondents -are directed to contifiue making payment to the S

applicants @ 1/30% of the pay at the minimum of the time scale of the. _

Group-D staff plus dearness allowance l.e. Rs.292 per day as basic pay S
- w.e.f. 1.7, 2008 with aII consequential benefits. ;

S .
t'

(iii) No modlflcatlon of the OM dated 12. 9 2008 is warranted as- the:izs-\;;..;.g
legality of the OM has not been in challenge nor would the same: be
necessary for grantlng the reliefs (i) and (ii). :

(iv) No order as to the costs

4. A bare perusal of this order makes it clear that the'

applicants before - the Jodhpurm’_Bench» were aIIowed t_he
: Ao S M-, 1




“then there would be two sets

3Th_erefore,_ compliance report s

1.7.2008.

CP Nos. 17/2013, 18/2013 19/2013 20/2013
21/2013, 22/2013 2372013, 24/2013 25/2013[
26/2013 27/2013 28/2013 32/2013 33/2013,

34/2013, 35/2013, 36/2013 37/2013 and 38/2013.

payment @1/30“‘: of the pay at

of Group-D staff -plus DA i.e.

‘w.e.f. 1.7.2008 with all consequentlal beneflts

Rs.292 w.e.f. 1,.6.‘2011.

submltted by the respondents

Jodhpur Bench would be gettlng

day w. e.f. 1.7. 2008 wh|Ie the second set of employeesWho".“

agltated thelr grlevance before

at :Annexure R/I ‘

the m|n|mum of the: t|me scale _

Rs.292- per day as. ba5|c pay:-'

respondents in the Ppresent case ha\ie allowed the paymenti';'of

0

Thus if the compllance reportg

is- accep’ted

of employees gettmg dlfferent

T

‘pay: though both: sets of employees are similarly S|tuated One

'set of employees who agitated thelr grievances before CAT

r

the daily wages of Rs.292 per

CAT Jalpur Bench would be

'

getting the dally wages of Rs. 29'2 per day w.e.f. 1.6. 2011

5. The learned éau"hs'er ‘r’or thei

that Para 7 of t'he”»o‘rder dated 1

and other connected matters is an observatlon and not a

direction. The direction is contamed in Para 10 of the order';;{-’ﬁ_‘_

(which has been : quoted

should not be‘aécepted and th

allow the applicants daily 'wagt

6. The learned counsel for the

order of the CAT'%J;odhp_urh-fBenc

| in Para

petitioners further 7ismeitt;e';‘d_.-‘; il

ub,mitted by the respondénts_ '-

[

l

@ Rs.292 per day wef

h dated 14 08 2012 has been

Whereas the S

7.10.2012 in OA No;:'-547‘/2'd1"1’n.1'- 7

3 above ~of this order). - ...
- i - B SRR

e’ respondents be d|rected to o

petltloners submltted that the-='




|
I

CP Nos 17/2013, 18/2013 1972013, 20/2013,

21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013 27/2013, 28/2013, 32/2013 33/2013,
34/2013, 35/2013, 36 2013 37/2013 and 38/2013.

has also been upheld by the Hon’ble High” Court,”

Jaipur Bench, Jaipu,r. i

7. On the other hand the Iearned counsel for responde“

Submitted that the dlrectrons of this Tnbunal are contamed

,)5

Para 7 of the order dated 17.10.2012 in OA No 547/2011-‘{_;'_

ﬁ-lr

other connected matters. He submltted that CAT Ben"f

Jaipur having con5|dered the order dated 14.8. 2012

CAT, Jodhpur Bench quashed the rmpugned order__da

31.5.2011 and d'
payment to the a

per day from the

|
paid by the respondents.

'" the applicants are also entitled -to arrears of Iesser paym 2Nt

»

8. The Iearned counsel for the respondents further_;;_
i A

that there is no dlrectrons in Para 10 of the order -

l

dated 17.10. 2012 It only. states that OAs are’ dlspose

view of the Judgment rendered by D|V|5|on Bench: o th

Jodhpur Bench Vllde its order dated 14 8. 2012 and smce

OAs were dlsposed of in"view of the order of the CAT Jod}h
.
Bench, therefore| the judgment of CAT- Jodhpur Bench was

be treated as part of the order. dated 17 10.2012. The Jai

Tt e D

_— T - . i




o AR ’

CP NOS 17/2013, 18/2013 19/2013 20/2013 l
21/2013, 22/2013, 23/201.:, 24/2013 25/2013,
26/2013 27/2013 28/2013, 32/2013 33/2013,;
34/2013, 35/2013, 36/2013,.37/2013 and 38/2013.

!

Bench has not gone into detalls of the merlts of the OA
mdependently and it relied on \the order dated 14 8. 2012‘ of.
the CAT- Jodhpur Bench. whlle guashmg the |mpugned order
dated 31 5 2011, therefore, it vxras necessary that the order of
CAT Jodhpur Bench dated 14, 8 2012 be made a part of- the
order dated 17. 10 2012 of CAT- - Jalpur Bench, There is no-
dlrectlons of CAT Jalpur Bench to the respondents to pay: dally -
wages Rs.292 per day to the petltloners w.e.f. 1.7.2008. He ‘4

further argued that even the prayer of the appllcants in OA is

).
bt

to pay Rs.292 per day wef 162011 Therefore, the

respondents have - fully complied ‘with the order 'dated‘""--"-'"*-'

17. 10; ;2012 passed in OA No. 547/2011 and other connected.

matters. Therefore contempt\ petltlons be dlsmlssed and'

¢
l : [

“* notices be dischatged.

9. Heard the learned counsels fofr the partles and perused
documents on reco‘rd. | - o - .
.; B
10. We have ca"relfu'lly perused the order passed bythls :*benkch
dated 17.10.2012 in. OA No. 54|7/2011 and other connected
matters. We are of the opmlon that the dlrectlons of the
Tribunal to the respondents are glven in Para 7. Para 7 of the

order is-quoted below

by the appllcants to quash ‘and set aSIde the. lmpugned order datec
- 31,5.2011 is concerned the . dgment rendered by the* CA
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‘CP Nos. 17/2013, 18/2013;19/2013, 20/2013,
'21/2013 22/2013,; 23/2013,24/2013, 25/2013,
26/2013,.27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35[2013, 36[2013f 37[2013 and 38/2013.

respondents

applicants.
payment paid l?y the respondents.”

order dated 31. $ 11 was quashed and set asnd_

| 'm'.

respondents were'__l.dijrected to continue making -.,pay,

when lesser: payment of Rs. 164/- per dayj _w’ass:ap

lesser payment pald by the respondents

'dated 31.5.11 |s concerned the same is quashed-and set aSld
|are directed to contmue makmg payment to he

The;,applicants rare- also entltled to *‘arrear

From the readlng of this Para it is clear that. the

appllcants @ Rs.2'9"2 per day mstead of Rs. 164 fror_

applicants. The appllcants were -also ent|tled tou-__

7

appllcants that: the order at Annexure R/1 were

of Rs.292/— per. da\y

\ :
‘ '7:;.-; :

11. In so far as | contentlon of the learned: counse'




.CP Nos 17/2013 18/2013 19/2013 20/2013 ‘,

21/2013, 22/2013, 23/2013, 24/2013, 25/2013, B i
~26/2013, 27/2013, 28/2013, 32/2013, 33/2013, g e
34/2013, 35[2013, 36[2013‘ 37/2013 and 3§[201 S :

'substance the argument of the Iearned counsels fo

|

apphcants is that the order passed by the responde,

Bench‘b t the same can not be_a ground rto furth:‘

proceed in the contempt proceedmgs. The settled posrtlon o

Iaw is that in a contempt proceedlngs what is reqwred

gone lnto is whether there is substantlal compllance or 'no

whether -;there |s W|Ilful dlsobedlence on the“

pa rt

|

respondents.- Hence we are| not inclined to accepﬂ the

arguments of the learned counsels for the appllcants.

Iearned counsel for the respondents that Para 10 of thlS ordff

" doés ot give any ldifection to the respondents' Th

dlsposed -off in vnew ‘of the order of CAT- Jodhpur Bench
Bench has not gone |nto merlts of the order dated 31'5 20

before quashlng ,the said order Th|s Bench quashed-

; |

lmpugned order- dated 31.5. 2011 relymg on- the orders of
|

Jodhpur Bench. | Therefore, the Judgment of - CAT Jodh:

S part of the order dat"'_"

I
i
1

Bench was to bq_.__ treated a

17.10.2012. -

12. We are mclmed to agree with the subm|SS|on made by €




CP Nos. 17/2013,18/2013, 19/2013, 20/2013, . - : ‘ 23
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ‘ :

26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

13. We have also perused the pleadin'gs in original application
of the petitioners under the relief: cIause Rellef clause 8. % is
L A 1

quoted below : o
“ 1t-is further prayed that by a suitable writ/order or the direction: ithe
respondents be directed to pay the arrears of the per day wages with
the rate of Rs.292/- per day with effect from 1.6.2011 and onwards
and the respondents also be dlrected to pay the arfears with effect

from 1.6.202011." |

Thus the prayer of the petitioners ‘themselves was for the
Jw‘? . %
i payment of arrears w.e.f, 1.6.2011. SR

1
¥
. !
- |
]

] . E
14. Therefore, we are of the view. that the respondents have
\ substantially comphed with the orders dated 17. 10 2012
passed in OA No. 547/2011 and other connected matters of th|s

Tribunal and, therefore, no contempt is made out. .- - g

15. Hence, contempt petitions are d|sm|ssed Notlces lssued to

the respondents ‘are discharged. A copy of thls order Ebe

1

placed on the flles of CP No. 18/2013 19/2013 20/20;13,
A& 21/2013, 22/2013 23/2013 24/2013, 25/2013, 26/20'13
27/2013, 28/2013 32/2013, 33/2013 34/2013, 35/2013
36/2013 37/2013 and 38/2013 However, it is made clear
that if the petltloners still have a grlevance then they aretat

liberty to- seek ‘the redressal of their grievance before the

appropriate forum.

(M. NAGARAJAN)
JUDICIAL MEMBER

Ad m/




